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Supreme Court [23]

Ankur Yoseph Narula v. Tejasvi Minhas, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine
SC 2383

B Prashanth v. Ganesh S Poojari, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3859
BKS Galaxy Realtors LLP v. Sharp Properties, (Manmohan, J.), 2025 SCC OnLine SC 3862

Deepak Amritlal Jain v. Priya Rishi Bhuta, (Surya Kant and B.V. Nagarathna, JJ.), 2022 SCC OnLine
SC 2616

Inderjeet Sahniv. Tata Capital Housing Finance Ltd., (P.S. Narasimha, Aravind Kumar and Shree
Chandrashekhar, JJ.), 2026 SCC OnLine SC 2380

National Campaign Committee for the Eradication of Bonded Labour v. Union of India, (Vikram
Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 2381

Pioneer Housing v. Priya Rishi Bhuta, (Surya Kant and Abhay S. Oka, JJ.), 2022 SCC OnLine SC
2614

Piyush v. State of Maharashtra, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3860

Porto Emporios Shipping v. Indian Oil Corpn. Ltd., (J.B. Pardiwala and Ujjal Bhuyan, J1.), 2026 SCC
OnLine SC 2378

Raj Kumar Santoshi v. Prashant Malik, (C.T. Ravikumar and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 6603

Raj Kumar Santoshi v. Prashant Malik, (C.T. Ravikumar and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 6606

Raj Kumar Santoshi v. Prashant Malik, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC
OnLine SC 3861

Raj Kumar Santoshi v. Prashant Malik, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC
2376

Raj Kumar Santoshi v. Prashant Malik, (Pankaj Mithal and Vipul M. Pancholi, JJ.), 2026 SCC
OnLine SC 2377

Rohini Educational Society v. Directorate of Education, (P.S. Narasimha and Alok Aradhe, JJ.), 2026
SCC OnLine SC 2375

Sameer Singh v. Bank of India, (S. Abdul Nazeer and Krishna Murari, JJ.), 2022 SCC OnLine SC

2613

Sameer Singh v. Bank of India, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2024 SCC OnLine SC
6608

Satya Prakash Bagla v. Kanta Agarwala, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2024 SCC
OnLine SC 6607

Surendra Manjhi v. Union of India, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC
6604

Surendra Manjhi v. Union of India, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC
6605

Surendra Manjhi v. Union of India, (Indira Banerjee and M.M. Sundresh, JJ.), 2022 SCC OnLine SC
2615

Surendra Manjhi v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
2379
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Tata Power Co. Ltd. v. Gujarat Urja Vikas Nigam Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026
SCC OnLine SC 2382

Allahabad High Court [1767]
Aabad v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 41557
Aachal Kumari v. State of U.P., (Gautam Chowdhary, J.), 2026 SCC OnLine All 42331
Aamir v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 41542
Aasia Khatoon v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 41073
Abdul Khalig v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 41603

Abdul Sattar v. State of U.P., (Sanjay Kumar Pachori, J.Sanjay Kumar Pachori, J.), 2026 SCC OnLine
All 40845

Abdul Vahid v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 42246

Abhay Kumar Yadav v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 41353
Abhay Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 41307

Abhay Singh v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 42366

Abhay v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 41656

Abhijeet Kumar v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 42125

Abhilash Kumar Dubey v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 42177
Abhilash Singh v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 42095

Abhinandan Mani Tripathi v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JI.), 2026
SCC OnLine All 41854

Abhinav Tomar v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 41369
Abhinay Khanna v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 41533
Abhishek Goswami v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 41693

Abhishek Kumar Shakya v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 41414
Abhishek Pratap Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 40788
Abhishek Yadav v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 41610

Abhishek Yadav v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 41779

Abhishek Yadav v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 40985
Abhishek v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 41515

Abubakar Saddique v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 41601
Adarsh Kumar Kushwaha v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 41214
Aditya Kumar v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 42413
Aditya Prakash Mishra v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 40715
Aditya Shukla v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 41446

Afag Ahmad v. State of U.P., (Gautam Chowdhary, J.), 2026 SCC OnLine All 40686

Afaque v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 2026 SCC
OnLine All 41181

Aftab Ahmad v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 41692
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Afzal Ansari v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine
All 41789

Agro Input Delaeres Assn. v. State of U.P., (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC OnLine
All 42365

Ahmadee v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 42108

Ahmid v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 41532

Aish Alam Ansari v. Ravi Pratap Singh, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 42005
Ajamat Ali v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 41159

Ajanta Trading Co. v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 42417

Ajay Alias Bitaee v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 41627

Ajay Kumar Nigam v. Om Prakash Tripathi, (Saurabh Lavania, J.), 2026 SCC OnLine All 41105
Ajay Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 40992

Ajay Pandey v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 40852

Ajay Shukla v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 41597
Ajay v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 41776
Ajeem v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 41599

Ajeet Kumar Raman v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 40662

Ajeet Kumar Singh v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 40694

Ajeet Kumar Singh v. U.P. State Warehousing Corpn., (Pankaj Bhatia, J.), 2026 SCC OnLine All
42219

Ajeet Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 40791
Ajeet v. State of U.P., (Madan Pal Singh, J.Madan Pal Singh, J.), 2026 SCC OnLine All 41024
Akanksha Devi v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 8790

Akash Kumar v. State of U.P., (Jitendra Kumar Sinha, J.Jitendra Kumar Sinha, J.), 2026 SCC OnLine
All 41393

Akash Shukla v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 41087
Akash v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 41460
Akash v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 41722

Akhil Bharat Sarvseva Sangh Vardha v. Union of India, (Rohit Ranjan Agarwal, J.), 2026 SCC
OnLine All 42007

Akhilesh Kumar Chaturvedi v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 41909
Akhilesh Kumar Mishra v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 41704

Akhilesh Kumar Pankaj v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 42406

Akhilesh Kumar Sahani v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40761

Akhilesh Yadav v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 41768

Akib Ahamad v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 40931
Akram v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 40666

Alakh Ram Singh v. Director of Consolidation, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All
42050
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Alam v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 41269

Ali v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 41987

Alijan v. State of U.P., (Saurabh Srivastava, J.Saurabh Srivastava, J.), 2026 SCC OnLine All 40813
Alimuddin v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 42117

Allauddin v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 41383

Alok Kumar Maurya v. Deepak Kumar Maurya, (Vikas Budhwar, J.), 2026 SCC OnLine All 41127

Alok Narain Khanna v. Santosh Narian Khanna, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All
42075

Alok Srivastava v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 41005
Alok Yadav v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 41674

Altaf'v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 2026 SCC
OnLine All 41183

Aman Fauji v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 40792
Aman Gupta v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 40860
Aman Kumar v. Shivangi Vishwakarma, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 42015

Aman Lodhi v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, 1J.), 2026 SCC
OnLine All 42375

Aman Sahu v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 41870

Aman v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 41583

Amanullah Khan v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 40812
Amar Pal v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 41152

Amar Singh v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 40896

Amarjeet Chauhan v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 41663

Amarjeet Verma v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC OnLine All
41802

Amil Husain v. Fida Husain, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 42027
Amit Gond v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40731
Amit Kumar Gautam v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 41018

Amit Kumar Singh v. Union of India, (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine
All 42407

Amit Raj v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 40757
Amit Sahlot v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 41680

Amit Sharma v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
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Amit Singh v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 41712

Amit Tyagi v. State of U.P., (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 42263
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Amitabh Kediya v. Sumit Kediya, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 42032
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